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pharmaceuticals p}astic go?ds, oamn % m
embroidery, steel furniture, printing,

fruit preservation, hospital goods, tgo. WY f ;

radio assembly etc.

Basti— 59 units with an investment
«©f Rs. 2,62,520 and an employment of
1,104 persons have been started and
covered industries like power looms,
handlooms, soap, leather tanning,
thread balls, embroidery, shoe-making,

utensils, smithy, wire nails, agri-
cultural implements, furniture and
line,

“VALUE OF IMPORT LICENCES ISSUED FOR
INDUSTRY

179. Surt KRISHNA CHANDRA:
‘Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) the value of applications clear-
ed for import of capital goods during
1961;

(b) the value of such applications
for (i) small scale industry apg (ii)
large scale industry;

(c) the value of applications clear-
ed for import of raw materials dur-
ing the year 1961; and

(d) the value of such applications
for (i) small scale Industry and (ii)
large scale industry?

#
Tueg MINISTER or INDUSTRY v
THE MINISTRY oFr COMMERCE AND

INDUSTRY (Sert N. KaNUNGO):
{a) Licences worth Rs. 173 crores
were issued for import of capital

goods during 1961-62.

(b) No separate figures are avail-
able for small scale and large scale
industry.

crores
of raw

(c) Licences worth Rs. 384
were issued for import
materials during 1961-62.

(d) Of these, licences worth Rs. 11
crores were specifically for import of
raw materials for small scale indus-
tries and licenceg worth Rs, 112 crores
were specifically for import of raw
materials for scheduled industries.
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T[ImPORT LICENCES

180. Surr V. M. CHORDIA: Will
the Ministry of ComMERCE AND IN-
DUSTRY be pleaseq to state:

(a) the State-wise number of li-
cenceg granted for the import of
foreign goods during the last five
years and value thereof; and

(d) the number of licences applied
for from each .State for the import of
foreign goods during these years and
the value for which these licences
were asked for?)
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+[ ] English translation,




